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Shrl N. Sreekwian Nalr: When sul­
phate of ammonia from  all the other
factories is pooled together, may I
know why the sulphate o f ammonia
from  the F.A.C.T. alone is not pooled
in the price set-up?

Dr. P. S. Deahinukh: They had a
temptation of getting higher prices
before they came into the pool. When
they found that they could not sell
and the prices all over India went
down, they came into the pool on 1st
June 1953. They are now in the pool.

Shrl Yelayudhan: The ihon. Minis­
ter said that because o f the cost of
production, the price o f P.A.C.T. sul­
phate of ammonia was higher. May I
know whether it is not a fact that
labour cost is less in that area than
in Sindri and other places?

Dr. P. S. Deafamukh: I have not
been able to look into the labour costs.
Originally they demanded Rs. 390 per
ton as against Rs. 285 which we pay
to Sindri. In fact, because this is a
factory in which the Madras Govern­
ment and the Travancore-Cochln Gov­
ernment have invested a lot o f money,
we wanted to protect the interests of
these Governments. This is a very
heavily subsidised factory.

Shri Velayiidihan: What has it to do
with the cost of production?

Mr. Speaker: Next question.

Shri Yelayudhan: My question has
not been answered.

Mr. Speaker: He must take it as it

llAiLWAY T ime T ables

^2;:58. Shri Anlrudha Sinha: (a)
Will the Minister of Railways be
pleased to state the amount received
from sale of Time Tables o f the diffe­
rent Railway Zones in 1953?

(b) What was the amount of in­
come derived from  commercial or
other advertisements in the Time
Tables of different Zones?

The Parllamentafy Secretary to the
Minister of Railways and Transport

(Shri Shahnawas Khan): (a) and (b).
A statement giving the required inr
formation is laid on the Table of

the House. [See A ppendix IX, an- 
nexure No. 40.]
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Shri Sliahnawaz Khan: I am not
aware of any.

Shri T. K. Chaudhuri: May I know...

Mr. Speaker: Order, order. Let him
not proceed unless I call him. Shri
Aniruddha Sinha.
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Shri T. K. Chaudhuri: May I know
if the hon. Parliamentary Secretary is
aware of the Indian Bradshaw pub­
lished by Newmans o f Calcutta and
if Newmans have any standing i>er- 
mission from the Railway Board or
the railway authorities for publishing
the time-tables?
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The Deputy Minister of BaUways
and Transport (Sliri Ala«resan): Per­
haps the hon. Member wants to know
whether the railways as such provide
any financial help.

Shri T. IL Chaudhurl; Not financial
help. These private agencies bring out
time-tables. I want to know whether
they have any standing permission to
do so.

Shri Alagesan: They are sold in the
railway bookstalls also, and they are
permitted to be sold.

Payment of Railway Freight By
Cheques

*2259. Shri Deo^am: Will the Min­
ister of Railways be pleased to
state :

(a) whether it is customary with
the Eastern Railway to accept pay­
ment of Railway freight from  con­
signees by cheque instead of cash;

(b) the limit up to which cheques
are accepted from the parties; and

(c) the procedure under which it
is done?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) Firms
of good standing whose average
monthly freight transactions at a parti­
cular station are between Rs. 500 and
Rs. 3,000 are allowed the privilege o f
paying freight by cheques.

(b) Cheques upto the maximum
limit covered by the security deposit,
are accepted.

(c) Firms are required to deposit
with the Government as security a 
sum equivalent to the amount of not
less than a month’s freight trans­
actions with the Railway. The secu­
rity deposit may be made in cash.
Government Promissory Notes or
Bank’s Guarantee. The deposit should
be made for each booking or receiv­
ing point where firms desire to pay
the freight by cheque.

U nited States A gricultural T rade
M ission

•2260. Shri RaghuramaiaJi: W ill the
Minister o f Food and Afiricu^ture be
pleased to state:

(a) whether a United States Agri­
cultural Trade Mission is visiting
India;

(b) whether the visit is at the in­
vitation of Government; and

(c) what is the object
visit?

o f their

The Minister of Agrlcultnre (Dr. P.
S. Deshmukh): (a) Yes. A  United
States Agricultural Trade Mission
visited India in April, 1954.

(b) No.

(c) The object o f the visit was to
study agricultural situation in India
and establisih the foundation for an
exchange of goods between India and
U.S.A. on a mutually acceptable basis.

Shri Raghuramaiah: M ay I know
what are the agricultural surplus
commodities in the United States
which they want to sell here and
whether the mission has shown any
interest in our commodities, and if
so, which?

Dr. P. S. Deshmukh: As has been
explained in the reply already read
out, it was a matter o f mutual ex­
change o f information. The articles
which the United States o f America is
probably keen to give us are wheat,
butter, cotton seed oil and dried milk.

Shri Raghuramaiah: The second
portion of my question has not been
answered.

Mr. Speaker: What articles do they
want from  us?

Dr. P. S. Deshmukh: We propose
rnica, shellac, jute goods and tobacco.

Shri Raghuramaiah: M ay I know
whether any deal has, in fact, been
effected in respect o f any one of these
commodities?




